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CP NO.147/ALD/2017

Sh. Rajendra Pratap Singh holding brief of Mr. Rish; Raj Kapoor, Advocate
for the petitioner. Sh. Krishna Dev Vyas, CGSC for the ROC, Kanpur. He files
report/comment on behalf of ROC, Kanpur. A copy of the same is now provided to
the petitioner counsel. Hence, the petitioner counsel is at liberty to file rejoinder, if

any, within three weeks and to serve an advance copy to the Ld. CGSC.
The matter is fixed for the argument on 16 February, 2018.

Dated:12.01.2018 H.P. Chaturvedi,
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